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TRIPURA ACT NO.7 OF 2010,

i
k
!

THE TRIPURA APPROPRIATION %4 CT, 2016 (THE TRIPURA ACTNO. 7

o provide for the withdrawal

Fund of the State of Tripura fo

OF 201¢).

v

]

ACT

af certain sum_from and out of the Consolidated
¥ the Services of the financial Year 2016-17.

BE it enacted by the Legislative Assembly of Tripura in the siXty-seven yoar
of the Republic of India as follows:-

Sthort Title 1.

Issue of a sum  of 2

5. 15483,76,8F,000/

out of the Consolidated
Fund of the State af
Tripura for the Financial -
Year 2076-17.

A ppropriation -

3

This “act may be called the  Tripura

Appropriation Act, 2016,

From and out of the Consolidated Fund of the
State of Tripura, there may be paid sums not
exceeding those specified in column-3 of the

- Schedule amounting in the aggregate to the

sums - of Rupees fifteen thousand. four
hundred eighty-three crore seventy-six laih
eighty-one thousand only .towards defraying
the several charges which will come in course of
payment during the financial year 2016-17

(bereipafter referred (o as the said - year} in

respect of the services and purposes specified in
column-2 of the said Schedule. '

The sims authorized to be paid and applicd
from and out of the Consolidated Fund of the
State  of Tripura by this Act. shall e
appropriated  for the services and. purposcs
€xpressed in the Schedule in relation of the said
year. '
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THE SCHEDULE
(See Section' (2 & 3)
Tripura Act N(!). 7 of 2016 "

: s, In Iak{zi}'
i & .

1] ] /
) . { Budéet Provinsian
Ha. of o T Grand
Berviees and purposes Charged oxi the ! o
Votes Conmolidated Fund | Vntedlby Azsembly Total
Bevenue Egpita]_ Tntal% Revenue Capieal Total _
L [Peprunentof 36,38 6.60 36380  2205.12 0000 2296.12]  23dasg
Parlizmentary Affairs ) : e
2 |(Quovernor's Secretariat 415.00 0.0 415.00 0.00 0.00 0.00 415.00
General Adntinistration ) | 1
3 i5.A) Depactment 0.00f 000 0.00]  4965.00 SLO0|  5016.00{ - 5015.00
% |Election Departesent 0.00 9.00 0.00 924,00 0.060] - 92400 924,00
5 |law Department 0.00 0.00 0.00 674900 4870.00 11619.90 1161900
6 [Ravenue Departmient 0.490 0,00 O,bD 16791.16 313750 19928 66 19928.66
General Aﬂministratiun ; .
7 (AR} Department 0.G¢ $.00 O.F]O 334.50 0.06 334.50 33450
General Administration ' !
8 1P&T) Departmens 504001 000/  spd00 10.00 0.00 10.00 514.00
Q | Satintical Department §.00 0.40¢0 O,fJO 751.40 0.00 751.40 75140
18 Home (Polige) Department 0.00 L) S ¥ 110859.35 2631.00 113496,35] 11346033
11 Ifransport Department 9.00 (.00 D0Of 204050  1253.56] 390405 3294.06
12 [Co-operation Department 200,000 1v7.00 3'?7.{}0 2345.00 32300 2738.00 3115.00
13 {hublic Works (RE8) E050.00/ 10000.00{  18050.00| 39963.00] 28653.04 68616,0¢]  86666.04
i Department ! _ _
14 {Power Depariment 4.00 0.00 O.?D 10104.50] | 1301.00 . 1140550 11405,50
15 (P.W.[WR ) Depactment 170.60)  340.00 PIO00L 1200270 17vee2l  14e8rsal  1siersp
16 !Heaith Department 10(};1 .00 100,001  23894.8¢9 1265.63 25160.52 2526052
' e
fard ‘I.C.A. Departinent (.00 .00 O,{;‘rO 2905.80 11516 3020961 - 3020.96
f‘“‘_‘ I 5
General Administration .
; . {Loo .00 218, ;s : L
]{Fo]iticalj B erartrse 0.00 0 2 0 »e15.50 0.00 219 50 219.50
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— (R, In lakiis)
1 3 3 :
Budget Provision
Fo. of{ _ — —1  Grarid
Hervices and purposes Charged on the
Vates _ Cunmlidate_d Fund VErEd by sspmbly : it
N Revenus | Capital Total Revenne Capital Tatsl
i e 0.00 0.00f  :.000] 9257636 188484951 281060.61 281060.61
Department f ;
20 |Welfare of 5C Department 0.00 0.00 foool 41199.84] 72732.16) 113932.000 113932.00
Food & Civil Supplics &
21 |Consumer Afairs Q004 - .00 0.00 8538.70 948,30 9487.00 9487.00
Department '
7y |Rehabilitation 0.00 0.00 0,00 3050.90 000{  20s0.80] . 305099
Department ; ;
Panchayati Raj ; . - . .
23 0.00 0.00 000 2273158 5428] 2278586 2278545
Deparcment )
94 -jindustries & Commerce 0.00 000{- 000 407940| 1877m.e0|  sesTool . sesz.o0
Departimear ; f
Industrics & Coramorce i .
25 J{H.H.& Sericulture} 0.00 0.00 | 0.00f  2368.96 661,00  3020.96]  3029.96
Department ‘ 3
26 |Pisheries Department 20.00 0.00 2000!  3427.11 119.25 3546.36 3566.36
27 [Agricalture Department - 21000 52000 26200 20639.86) 101208  30760.04 31022.04
: i
28  |Horticulture Department 0.00 Q.00 - 0.00 7121.09 57.20 7178.29| ¢ 7178.29
gf fouimal Resolince o000  ooof  oo0) 7sssisl  se3o0f  suwessl  siesis
Developrment Department .
30 |Forest Department 0.00 0.00 | 0.00]  7630.20f  2590.00]  10220.20]  10220.20
rqp jRurst Development 0.00 000 © .| 000 10749.93] 43520.83] s427076| 5497076
Department i
T.R.P. % P.1.G, i
2 : o, . ) ; 5
2 N gt 5.99 00 | 000 1638.54 0.00 1638.54 1638.54
33 [Science, Technology & 0.00 0.00 “o0go| 77845 255 781.00 781.00
Environment '
34 |Planning and Co- 0.00 000 . o000 11030700 s36.oo| 11966.70] | 11966.70
ordination Department . ' o ' : . - 966.
A 4—
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{Bs. In lakhs)

:L_’ ) 2 ._ 38
Budget Provielopn
No. of e e | Grand
Serviees and purposes Charged an the
Yotes Consolidated Fund | Voted by Assembly Total
. Revenue | Capltal Total Revenue | Capital - Total
35 {Uhan Developmem 12000 s 170.00) 11783.32] 121154 23909.08]  24079.08 -
Department ‘
36 Home {Jail} Department 4.00 0.00 0.00]  D2634.40 910.00 3544,40 3544.40
37 |Labour Organisation 0.00 0.60 0.00] " ug3.40 0.00 983.40 983.40
3g |04 (Printing & Stationeryl 0.00 0.00 0.00] 1386.00] 20000 158500 1586.00
Department .
3o |Fducation (Higher; 0.00 0.00 o.uo] 1474981 2603300 1716828 1716808
Department .
qp | Education [School) 0.00 0.00 0000 7152l 573s7]  vsspeo| 7o
Department : o2
_ .
41 [Fducation {Socigl) 0.00 o.oo] o,c:of 36743.86 0.000  36743.85  36749.86
Department _ . _
4z {Pducation (Sporis & Y.F) 0.00 0.00 000 727207 647925 1375140 1375132
Department ! :
43 | Finance Department 9074400} 50000.00] 140744.00] 2096800 150.80| 219118.00| 350862.00
44 |institutional Finance 0.00 0,00 8.00 325.59 335.50
e ; )
45 |Taxes and Excise (}.UG’ 0.00 0.00]  1436.00 0.00] 143600 143600
|
46 |Treasurics 0.60 0.60 0.00{  682.00 0.00 682.00 682,00
0.00 0.00 000l sso0 G.OOJ 88.00 88,00
1412,00 o.ca 1412,00 0.00 0.00 0.00] 141900
leem g :
49 |sire Service Organisation 0.00 0.00 000/ 6805.05| 1015.00] 732005  7ag00s
50 [Civil Defenice 0.00 0.00 0000 3256 0.00 32.56 32,56
—] ———— - o SCRPTRENR i s
51 |Fublic Works (Divs) 0.00 0.00 D0 10899.81) 12738.44 2313908 13138.28
Department i "
——————— ————— ] s -
gy (Family Wellare & 400,00 : 00.00]  20807.15]  1313.50] 2180065 22220 65
Preventive Medicine
— e
. _ " .
53 |THibal Welfare (Rescarch) 0.60 315.00 0.00 315.00 315.00
Department :

a



Tripura Gazette, Extraordinary Issue, April 30,

7

2016 A. D).

1

&z, In lakhs;
1 Y | 3
- e el e B, et
| Budzet Proviston
Hop. of . Grand
Borvioes and purpanes Cherged on the - .
Voten Consalidated Pand Vaoted by Ansesmbiy Total
Revepnue Capital Tatal Revenus Capital _'] Total
54 g“"“"]’:sf Hlires 0.00 0.00 0000 21250 0.00 212.50 212,50
. rRatisation.
§% [Bmplioyment 0.00 0.00f ' 040 509,31 0.00 509.31 509.31
36 |lnformation Technology 0.00 0.00 0.00[  400.00]  923.36 1323 36 132326
. ,
g7 |Welfare of Minorities 000l o0 G0l 280470 726480)  o7eu.s0)  azee.so
Department )
Home (FSL,PAC Prose. . i
58 leution & Co-ordination 10.00 0.0 0.00]  375.50 6.00 381.50 3BLEG
Cell R -
59 Jrourism 0.00 0.00 000 28250  o5p.52 515.02 519.02
et ] ] -
go [Kokbarck & Other 0,00 000l o0 38.16 0.00 38.16 38,15
Languages :
61 {OBC Welfare 0.00 0.00 0000 249900} 650.00] 519000  s146.00
62 [Education (Elementary) 0.00 0.00 0.00f 7557348 203000 7760348 77603.48
GRAKD TOTAL ; 102381.38| 60615.06! 163000.38] 967910.62 417465.81) 138527643 1548375.81
Ww-w‘__ J
A K. NATH

LR & SECRETARY, LAW ().
GOVERNMENT OF TRIPURA

Printed. at the' Trinura Gm}em{nent Fress, Agartala.



